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CENTRAL ADMINISTRATIVE TRIBUNAL
CALCUTTA BENCH

Rt S GRS

0.A, | Ogﬁ of 1997
( UNLISTED )

‘Date of Orders 16.9.97.

Pregents Hen'ble Mr,Jugtice A.K, Chattetjee.Vice-uChaiman.

" Hen'ele Mr., M,S.Mukhe rjee Admini strative Member,

PARESH NATH RAJAK
VS
UNION OF INDIA & ORS,

Fer the petitiener:s Mr,B.Mukherjee,ceynsel/
Dr.K. s. IkY' coun Sel P

Fer the respendents:NONE,

Heard ens 16,9.97,

2K, C VoG

. ! J-J- A
This is £iled as an unlisted motien te-day,'

The petitiener was cilled te appear befere the
interview bearéd en 11,9,97 at 10.00 A.M, 'as a departmental
candidate feor the peost of Stenegrapher, Abcording te him,
this Call Letter dt,9.,9,97 was received by him at akeut
é A.M, frem the erfice of Co}!ﬁaanéing Of ficer,Base Hespital,
Barrackpere en 11,9,97 /that,Zon the date en which the said
interview was sehdduled te be held., The petitiener centends
that because eof guch shert netice, he ceuld net appear
befeore the interview beard inspite of his besgt efferts. In
the circumstances, he has filed this application praying
fer an interim erder te call him te an interview en another datu

Hearing the 1d,ceunsel fer the ‘petitioner. on peruéal

o: the applicatien and the annexures and in view ot urgency,
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we dispese of this applicatien at this stage 11&3;4;; with

the erder that the respendents, particularly the respendent
ne,5, shall take a suppldmentary interview ef the petitiemer
on seme other date with reasenasle netice te him m if he was
eriginally called fer an interview en 11th September,1997.

We further direct that en the basis ef the result ef such
suppl€mentary interview, he may be called te typineg test and
speed test fer strnegraphy and censidered fer appointmgfntwalcng
with ethers en the basis ef the result et the texv&_\%i’oztl;er
cenditiens ef eligibkility , if any. |

_Order passed this day shall e cemmunicated immediately
teo é:he respendents aleng with a cepy ef the applicatien and

the annexures therete,

Certified cepy ef this erder be wiven te the ld,ceunsel
fer the petitiener in the midst et twe days.

(M, s,Mukherjee) AK,Chatterjee)

Membe r(A) Vice-Chairman,
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